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requirements from the date they have 
become available to the public, Con- 
sideration of the suggestions and other 

formalities are under process for final 
notification. 

Supply  NCERT books 

253. SHRI PAWAN KUMAR BAN- 

SAL; Will the Minister of HUMAN 

RESOURCE DEVELOPMENT be 

pleased to state: 

(a) whether it is a fact that the 

NCERT books were not supplied to 

the school students in time during the 

last year; 

(b) what were the reasons for the 
inability to supply some books in time 
this year also when the Delhi Schools 
re-opened in the first week of April; 

(c) whether the present policy of 
distribution of text books has been 
reappraised to check monopoly of a 
few dealers and to provide self-emp- 
loyment opportunities to unemployed 
youth; and 

(d) if so, what are the details in 

this regard? 

THE MINISTER OF HUMAN RE- 
SOURCE DEVELOPMENT (SHRI 
P. SHIV SHANKER; (a) There was 
some delay in supply of some Na- 
tional Council of Educational Research 
and Training (NCERT) textbooks to 
the schools last year. 

(b) Delay in publication and sup- 
ply of some of the new textbooks has 
been due to delay in preparation and 
finalisation of manuscripts, non-avail- 
ability of paper,, particularly cover- 
paper etc. 

(c) and (d) There is no monopoly 
of any dealer in the distribution of 
NCERT text books. Distribution of 
NCERT text books is handled by the 
Publication Division of Ministry of 
Information and Broadcasting through 
its eight Sales Emporia situated at 
Bombay,  Calcutta, Delhi, Hyderabad, 

Lucknow, Madras, Patna and Trivand- 
rum. In addition to this the Council 
has appointed 13 wholesale agents in 
the Union Territory of Delhi to faci- 
litate distribution 0f its textbooks 
during the year 1989-90. Whole-sale 
agents have also been appointed in 
four more cities viz. Bangalore, 
Bhopal, Jammu and Guwahati. It 
proposes to extend the network of 
such whole-sale agents to some of the 
other important cities of the country. 

Schools affiliated to the Central 
Board of Secondary Education 
(CBSE), including Kendriya Vidyala- 
yas, have been requested to obtain all 
NCERT textbooks directly from the 
NCERT, Headquarters at New    
Delhi 

if they face difficulty in obtaining the 
books from the market. 
Losses suffered by the Hotel Corpora- 

tion of India 

254. SHRI PAWAN KUMAR BAN- 
SAL: Will the Minister of CIVIL 
AVIATION AND TOURISM be pleas- 
ed to state: 

(a) which are the places where the 
property of Hotel Corporation of 
India is located; 

(b) what are   the   places    where    
Hotel Corporation of India has suffer- 
ed losses in the past; and 

(c) what  steps    Government    pro- 
pose to take to make the functioning 

of these hotels/restaurants profitable? 

THE MINISTER OF STATE OF 
THE MINISTRY OF CIVIL AVTA 
TION AND TOURISM (SHRI SHIV- 
RAJ PATIL): (a) The Hotel Cor- 
poration of India operates Centaur 
Hotels at Bombay Airport, Juhu Beach 
Bombay, Delhi Airport and Srinagar. 
In addition, it also operates flight 
kitchens by the name '' at 
Delhi and Bombay. 

This  Company has  a joint venture 

with M/s. Hokke Club of Japan which 
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operates Centaur Hokke Hotel, Rajgir 
mainly for catering to Buddhist pil- 
grim traffic. 

The Company has a joint venture 
with Tea Board for the operation of 
Mayur Restaurants at Sydney and 
London. ; 

(b) According to the provisional 

Financial Results of HCI, during 

1988-89, the following properties of 

the Hotel Corporation of India incur- 

red losses:— 

1. Centaur  Hotel, Delhi Airport. 

2. Centaur Hotel, Juhu Beach, 

Bombay. 

3. Centaur Lake View Hotel, 

Srinagar. 

4. Chefair, Delhi and Bombay. 

5. Indo Hokke Hotel at Rajgir as 

well as the Mayur Restaurants at 

Sydney and London. 

(c) Marketing efforts are being in- 
tensified and efforts are also being 
made to improve the product in terms 
of renovating of some of the proper- 
ties and providing better services in 
order to make the Corporation profit- 
able. 

Earning of Railways on Cuttack-Para- 

dip line 

255. SHRI BASUDEB MOHAPAT- 
RA: Will the Minister of RAILWAYS 
be pleased to state what is the total 
amount earned from passengers on 
Cuttack-Paradip railway line during 
the last three years? 

 

THE MINISTER OF STATE OF 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA): 
Total amount earned from passenger 
traffic originating from stations on 
the Cuttack-Paradip line for 3 years 
from  1985-86 was as follows: 

1985-86 . . .Rs. 3.47 lakhs 

1986-87 ... Rs. 4.06 lakhs 

1987-88 . .    Rs. 4.89 lakhs 

Grants to organisations In Chandigarh 

256. SHRI PAWAN KUMAR BAN- 
SAL; Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be ple- 
ased to state; 

(a) what is the amount of grants 
provided to different organisations in 
Chandigarh by the Central Social 
Welfare Board during the last year; 

(b) whether the application of any 

other organisation is pending for re- 

cognition and release of such grant; 

and 

(c) if so, what are the details 

thereof? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND WO- 
MEN AND CHILD DEVELOPMENT 
IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SMT. 
MARGARET ALVA); (a) The infor- 
mation is given in the statement at- 
tached. [See Appendix CL, Annexure 
No. 9] \ 

(b) and (c) The information is giv- 
en in the statement attached. (See 
below). 


